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(b) if so, what are the finding. and 
...,commendations of the Committee. 
and ' 

(c) how far these recommendations 
have been implemented by the Khadl 
Commission? 

The Depat,. Minister In the Minis-
trJ" of Commeree (ShrJ Shaft QureshI): 
Ca) At the instance of the Khadi 
~d Village Industries Commission, 
the Irutltute of Economic Growth 
agreed to study the working of the 
Intensive Area Scheme. Dr. V. K. R. 
V. Rao, Director of the Institute in 
collaboration with Dr. Khusro and 
Dr. Lakshminarayan conducted thla 
stUdy and submitted an EvaluatiOD 
Report. 

(b) A statement is laid on the Table 
of the House. [Placed in Ubra.". See 
No. LT-55981661. 

(c) The recommendations are kept 
in view by the Commission while im-
plementing the Integrated Develop-
Dlent Programme. 
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Price of By-product of Hard Coke 

886. Shrl Ram Harkh Yadav: Will 
the Minister of Mines and Metal. be 
pleased to state: 

(a) whether Government have de-
controlled the price and distribution 
of by-product hard coke with 
eft'ect from the 15th January, 1966; 

(b) if so, whether Government 
have constituted a Committee in thIa 
connection; and 

(c) the con.titution and functions 
01 the Committee? 

The Mlalster of Mines and Metals 
(Shrl 8. K. De,.): (a) Yes, Sir. 

(b) Yes, Sir. 

(c) The Committee coosist. of the 
followlng:-

(1) Coal Controller-Chalrman. 

(2) One representative each cf 
the ~ollowlng:-

(I) Hindustan Steel Ltd. 

(ii) Tata lrOD and Steel Co. 
Ltd. 

(iii) Indian Iron and Steel Co. 
Ltd. 

(Iv) Durgapur Projecta Ltd. (at 
West Bengal Govermnent). 

(V) The Rail .. .,... 
(3) Two representatives of Hard 

Coke By-product Producen' 
Association. 

The main functions of the Com-
mittee are:-

(\) to review the prices .t whlcll 
By-product hard coke U 0014 
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by the di1!ereDt coke plants 
from time to time; 

(ii) to suggeat f~ and reaaouable 
prices which the producers 
may char,e; 

(iii) to enaure that priority con-
sumers get adequate IUPPIy 
of By-product Hard Coke; and 

(Iv) to consider any problema of 
distribution arioln, a8 a con-
sequence C1f decontrol and 
reach satisfactory arranse-
ments in regard to them. 

PrIce of Surglcsl Catgnts 

88'1. Shrl Murll MaDOhar: Will the 
Minister of Commeree 'be pleased to 
Itate: 

(a) whether the Tariff Commission 
held an enquiry into the price struc-
ture of the surgical catguts; 

(b) if so, the result of the enquiry; 
and 

(C) the total production of the 
catguts during the year 1965? 

TIle Mlnillter of COIIIIIHlrce (Sbrl 
Manabhal Shah): (a) Yes. Sir. 

(b) Tariff Commission's Report is 
still awaited. 

(c) Total production of catguts dur-
Ing 1965 was 215,119 dozen tubu. 
This llgure include. catguts-Plain, 
chromic and needled Sutures of vari-
ous size. and speciftcatloDs. 
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OroomdDat Crop 

880. Sbrl Labtaa C1Ia1lllhr7: 
Sbrl Jtameabwar Tuatla: 
ShrI IIImataIIlgb: 

Will the Minister of Industry be 
pleased to state: 

(a) whether it is a fact that the 
prodUction of groundnyt has declin-
ed conSiderably this year; and 

(b) if BO, the elrect it will have on 
the oil Industry? 

Tbe Minister of Indaatr, (Shrt D. 
SaDjlva"a): (a) Yes, Sir. The pro-
duction of groundnut durlng 11185-58 
I. eXP<!<'ted to be lower by alI-25 per 
cent than that in 1964-65. 

(b) It will reduce proportionately 
the aVllilability of the Groundnut oiL 

HI. 8brl 8h1v Chana Mallaar: WiD 
the MinistN or &oelal Welrare bp 
pleased to stale: 

(a) whether it i. a fact that ''Ban-
Jara" community of Rajasthan I. pr0-
POsed to be includeel In the calelOr)' 
of scheduled tribes; 

(b) whelber Government propose 
to brine a bill before ParUament to 
this dect; and 

(e) if BO, when ... el what lnterllll 
aelmlnistraUve relief I. propoaed to 
be .iven for the uplift of this C!GIII-
munlty? 

The Depat, ........ CIae .,.,art-
_t 01 I!oeIa1 Welfare ( .......... 11 
ClwodrueIIJIar'! (a) to (e). The 




